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ORDER
1n exevuse uhhc pawns conferred under semen 4I9 uf [he (.ompunk An, 2013 \he

Hun‘hle Prcsidcm. NCLT haveb) rc-consiimies Hie following Bench «1 Vcw Delhi For me purpose
nfcxcrcising and diachargmg [he iribunal’s puwer: and functions), [his 15 in puma! modification
ofOrdcl dated I i 2019. we Bench 5M] comm-kc of:

ngle B h at V be D

shn R. Varadhar an. Vlember (Judicial)

l'hc Consululiun or Bench as pcl section 419 (3; aflhe Cumpmics Act. 20 i 3.

1 's is in modification of Order of even nnmher timed i 1 20“), I'm: shall come mm
forte w: l' 227 2019.

Timmussmlh me appmxul of Hon'blc President. VCLI M of:m 0 ML ia‘

Re slmr, NCLT
Telephone: 24363451

Copy my
1 P s m Hon'blc Presidcnl. Nminml (‘nmpam Lam Trihunnl.Ne“ Delhi

2, Hon‘ble \lemhc ,.!\aiional (,ompan) hm l'ribunal.
3 Sucrem'y. Nmiouai Company Lam Tnhuxml. New Den“,
4, Officers ui'Nmmnai Company Lau Tribunal. Principal Bench. haw Delhmolkmmiumbm

(henna! Ahmedahnd Allahabad Bengulum'fhandigarh Guwuhali H)dexabadjmpur'(‘urtn£k.
5. vs m Jmm Secremr). «3n. (iyancshwu Kunur Singh)wmm quorpomte AILurs. New

Delhi
6. NCLI b siie/knuce Bimrd
7 Thu Insmuic ofCimnered Accmmumh oflnd . [T0 New Dcihi.

The Immune “rumpam Secmlarie»ui'lndia. 1m. House 22, Insmuuonal Area, Lodhi
R034]. Nu» Delhi 7 I 10003

9. 111: lnstimte arm. Accounlams ofIndia. CMA Bhawan. 3 Imlmnumai Area, mum Road
New Delhi! mom

10. Corporate Law/\dViser. 153, Rasam kxlciaw. Palm“ and. New Delhiri i 0(‘57

11 Taxman Allied . n'icL‘S Lid ‘9 32. \leu Ruhlak Road. Deli“
12 The AH indmReponch\1.Ltd 3m, ‘3‘ Block. Uclhilllgh Court. No“ Delhi
13 Bar Council, New Delhi/Mumhai.


